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E n q u i r y  C o m m i t t e e  o n  C o k e - O v e n  
P r o j e c t s

♦1996. Shri S. N. Das: Will the
Minister of Planning be pleased to 
state:

(a) whether the expert Enquiry 
Committee on Coke-Oven Projects 
app6inted by the Planning Commis­
sion has finished its work and sub­
mitted iis report; and

(b) if so, whether the report has 
been considered and decision takeu 
with regard to the establishment of 
Coke-Oven and by-product plants by 
the West Bengal Government?

The Deputy Minister of Irrigation 
and Power ( S h r i  Hathi); (a) An in­
terim report dealing with the Coke- 
oven plant and allied schemes, en­
visaging the recovery of by-products 
from coke-oven gas and products 
from the distillation of coal-tar, was 
submitted to the Planning Commission 
by the Coke-oven Projects Enquiry 
Committee on 31gt March, 1955.

(b) The interim report is expected 
to be considered by the Planning 
Commission in consultation with the 
Central Ministries at an early date.

I m p o r t  o f  R a il s

*1999. Shri Raghunath Singh: Will 
the Minister of Commerce and Indus­
try be pleased to state whether it is 
a fact that India is importing 40,000 
tons of rails from Japan for the use 
of Indian Railwayis?

The Minister of Commerce and In­
dustry (Shri T. T. Krishnamachari):
Yes, Sir, 50,000 tons.

W o r k  i n  t h e  C e n t r a l  S e c r e t a r u t

603. Sharimail Ganga Devi; Will the 
Prime Minister be pleased to state:

(a) the number of receipts both 
ordinary and important an Assistant 
in the Central Secretariat is expected 
to deal in a week;

(b) whether it is a fact that the 
Assistants In the Central Secretariat 
Service are over-worked; and

(c) if so, whether Government ar^ 
taking any steps in the matter?

The Parliamentary Secretary to the 
MlnlBter of External Affairs (Shri 
Sadaih All Khan): (a) The time, 
labour and attention needed for deal­
ing with receipts depends upon their 
nature and complexity. This varies
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from Ministry to Ministry and even 
from Section to Section. The old 
attempt to lay down a uniform stan­
dard has been abandoned.

(b) No.

(c) Every Section Officer is expect­
ed to maintain a close watch over the 
distribution of work among the Assis­
tants under his charge. O.&.M. Division 
have also instituted certain control 
measures to watch the flow of work, 
e.g., Assistant’s Daily Diary and the 
Weekly and Monthly Arrears State­
ments which furnish enough data to 
see whether there is over-loading or 
utider-loading in particular instances.

S h i p p i n g  F r e ig h t  R a t e s

604. Shri Tulsidas: Will the Minis­
ter of Commerce and Industry be
pleased to state.

(a) whether the Indian Delegate at 
the ECAFK Trade Promotion Con­
ference at Hongkong had raised the 
question of discriminating shipping 
freight rates;

(b) whether the ECAFE had agreed 
to conduct a survey in this respect;

(c) whether the Government of 
India have conducted a preliminary 
survey of the discrimmating freight 
rates charged by the foreign ship­
ping concerns; and

(d) if so, the results of this preli­
minary survey?

The Minister of Commerce and in­
dustry (Shri T. T. Krishnamachari):
(a) Yes, Sir.

(b) Yes, Sir.
(c) Yes, Sir.
(d) The preliminary examination

which was conducted in respect of
certain selected goods, showed tnai 
the freight rates charged from India 
to destinations near at hand were 
higher than those charged from certain 
countries in Europe to the same des­
tinations, although they involved ship­
ment over much longer distances. A 
special officer has been appointed to

examine how far this difference In 
freight rates is justified on economic- 
considerations, and his report is 
awaited.

D is p l a c b d  P e r so n s  i n  B a n g a lo r e

605. Shri Keshavaieiiffar: WiU the
Minister of Rehal>iliMion be pleased
to state:

(a) the number of families of dis­
placed persons at present residing in 
the city of Bangalore;

(b) how many of them have yet to 
be rehabilitated;

(c) how many of displaced families 
have settled down in the entire State 
of Mysore; and

(d) how many of the fay lilies have
still to be rehabilitated?

The Deputy Minister of RehabillU- 
tion (Shri J. K. Bhonsle): (a) to (d). 
The information is being collected and 
will be laid on the Table of the Sabha 
in due course.
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